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(b) Consumers within a short dist-
ance of coalfields have been advised
to draw their coal by road and some
of them have alrcady started doing so.
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Disturbed Allowance in Nagaland

2164. Shri Rishang Keishang: Will
the Minister of Home Affairs be
pleased to state:

(a) whether Government are aware
of the fact that an allowance cailled
“Disturbed Allowance” is being paid
to Government employees in Naga-
land;

(b) if so, the reasons why the said
allowance has not been paid to Gov-
ernment employees working. in the
disturbed areas of Manipur;

(c) whether Government propose
to pay the said allowance to the em-
ployees of the Manipur Government
serving in the disturbed areas; and

(d) if so, from when and, if not,
the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri (Datar): (a)
Yes.

(b) to (d). The matter is being
examined. )

Employment of Engineering Personnel

2165. Shri Mchammad Elias: Wwill
the Minister of Home Affairs be pleas-
ed to state:

(a) whether it is a fact that the
representative body of the Indian
Engineers is demanding the employ-
ment ‘of engineers in the administra-
tion of technical projects; and

(b) if so, what were the reasons ad-
vanced for the same?

The Minister of State in the Minis-
try of Home Affairs (Shri Daiar): (a)
and (b). The 4lst Convention of
the Institution of Engineers (India)
suggested among other things that the
direction and management of engi-~
neering projects and enterprises
should be entrusted to engineers. The
reason given was that a new approach
to the problem of scientific and tech-
nical Administration was required in
view of the increasing importance of





